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Government of India for mmﬁmmhﬁ_
‘Caprolactum’ 50,000 tonnes at & cost
sbout Rs. 150 crores.  The annual
projection for ‘Cay ' for nylon
by 1983-84 made the Ministry is at
the rate of 50,000 to go,000 tonncs per
annum. Against this, our vailability is
only 18,000 to 20,000 lonnes per an-
num. The only producer in this field is
the Gujarat Fertiliscer Company. Expan-
sion o'f'l the cxisting plant virtually means
putting up another plant.  This will not
mean any economy.

It is learnt that the Petroleum Ministry
has now appointed a study group on the
matter of diversification of FACT, Kerala.

The Government of Kerala and the
various trade umons have been demanding
for the ‘Caprolactum plant’.

T request the Central Government to
sanction this project to help in the

m
of industrialisation of Kerala and creation
of emplovment potential.

(iii) Huncer-Strik:z 3y EumpLovEes oF
THE INpDiAN CoUNCIL OF AGRICULTURAL
Resrarcy, Pusa, New DeLHI.
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MR. DEPUTY-SPEAKER : The

hon. Member may read from the state-
ment that he has given.

Wt frrnoaw e ;e
uTq ¥ fred FTHN §IT ¥ W« wWr

t

“wrefra wf aepErETT wEaT gt
¥ 5~3-79 ¥ qwa & FraTowr &

MARCH 27, 1970

rule 377 272
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MR. DEPUTY-SPEAKER : At this
rate I will not allow you. You must
read the statement that you have given.
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SHRI A. C. GEORGE (Mukunda-
puram) : May I bring to the notice
of this House a very tragic andserious
incident which took place down south P

A very serious explosion and fire took
Ehcl:inﬁnﬂlpﬂn ' ACTo—
ertilizers and ﬂ“ﬁm
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L., Udyogmandsal, an i tant
public undertaking under the Ministry
of Petroleum, Chemicals and Fertilisers
causirg the imrmcdiate death of a very
scnior Chargeman, Mr. G, V. Viswa-
nathan, a First Grade Operator, Shri 8.
Gopalakrishnan, a Second Grade O -
tor, Shri Velayudhan Kutty Nair and also
five othet senior, experirnced and skilled
technicians had serious burns and are in
a critical condition in the huapital.
It s0o happened that somhow this very
serious incident  has not got sullicient
noticer of the national leadeis in Delhi.

Sir, thus is not the first time that an ex-
plosion took place in the same Naphta
plant. Somectinic back also there was an
explosion resulting in serious casualtics
and fatalities. Apart from that, in another
plant, f.e. in the ammonia plant of the
same company, there was another serious
explsion causing serious damages and
casualtics. In this context I would like
to point out that it is very obvious that
the present Chairman-Managing Director
and his scnivr officials have scant consi-
deration for the life and secwity of the
employers.

Incidentally, the saddest part is that due
to some technical trouble i.e.  elec-
trical trouble—it is a tricky problem—
the plant was closed down for two
and it was during the starting of the ﬁ:;\t
that the cxplosion took place.  Any
in the know of a chemical plant would
say that it is important for the senior
management  personnel to  thoroughl
scrutinise the safety aspect of the 4
before it was started. Tt need not be rei-
terated that Naphta is a highly ¢ ive
material. It is a sad commentary t the
present Gguirmamiumngim Director
and his senior officials did not learn the
lessons even from the previous seriouws
and fatal accident which happened a
few days back.

The callous and indifferent attitude
:p‘thc needs ‘ﬂlumtgbmq e %
osion a inquin
the Ministry. For quite Imm}.lm{ the
ruoning of this Tuh?irm unit is not
smly at & heavy loss but it is run in &n
m:mmpnna. I do not want to

icular opportunity to
into the warious facets of mi "

employecs, the measures taken by the
management are absolutely inadequate.

I strongly plead that the Minister for
Petroleum, Chemicals and  Fertilisers
should make a

inquiry into the
the is ml Ze manner
mmrm r:dn,“ down the
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of Defenre
drain, the complete callousness and
i!l;id.iﬂ'rrmcr shown the Managing

irman about the running
of the plant, absolute ignorance of what
ishappening in the in and the un-
imaginably relaxed attitude that he is
taking even about the recent tragic bap-
penings.

13° 34 bhrs.
DEMANDS FOR GEANTS, 1959-80—
condd.

MixisTRY OF DEFENCE=—conid.

MR. DEPUTY SPEAKER: Now, wr
will conclude the Discussion on the
Demands for Grants of the Ministry of
Defence. :

Shri Yadvendia Dutt.

SHR1 YADVENDRA DUTT (Jaun-
pur): Yesterday I was talking about heli-
copters. I would like to add a little for the
tanks. We should have a balanced tank
force. Our . Vijayanta is excellent. Itis a
medium heavy tank. We should have
heavy tanks mountin ;‘;,o mm guns and
we should have or reconnaissance
like the Scimitar 7 tonne tank. If I may go
into a little detail. ...

MR. DEPUTY SPEAKER : You have
only five Minutes more.

SHRI YADVENDRA DUTT: I would
ask the hon. Defence Minister—=have we
rullg learnt the lessons of the Bangladesh
war ? Has any official war history still
been published about the mistakes we
made or the mistakes the enemies made
and how we took advantage of it so that
the future tions know about it ?
As a continuation of this, I would like to
suggrst that for all the wars that we have
fought, official history must come out with
proper criticism and with proper infor-
mation for the generations to understand
and build up on those lines.

Sir, the army is a blind army which has
no intelligence. T do not want to go into
depth in this matter on the intelligence;
we have scen recently. Even
in t .thug:lnllltonlfulumgfou?
inteigence. Intelligence is a matier ol
mﬁng::u process. It is not only the police

intelli police intelligence is
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the huuw and from the tb?&cm
missions are going on news-
We must our intelligence



